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IN THE CvTFk•L ADsNl5 BAi 1V £RIBUbiAL: 1P&W 

MA.NO: 	 OF 1993 

0,ANo: 190 OF 1993. 

BETWEEN: 
UhIbn of IndiaRepresented by, 
General Manager South Eastern Railway, 	 Jllcants 
Calcutta and 3 others. 	 Resooncients 

And 

L.V.Raoand 51 others. 	 ... 	Applicants. 

itxi.tJT.l ecibyjnA1jcarts 

I, Jasved Kumar Kohl! S/o Sona Saha Kohl! aged 49 years 

occupation Government Service, do herebysolemly affiram and 

state as follows:- 

i) 	By an order dated 16.9.92 and another order dated 10,12.92 

6-day week,instead of the present 3-day week, was introduced in 

the offices where the.applicants are working. The Applicants have 

challenged the introduction of 6-day week by filiirig the present 

O.A.140.190 of 93, which has been admitted. 

2) 	The learned Counsel for the Applicants made a submission 

on 6-7-1993 that the Calcutta Bench 'in a O.A,14o.1099 of 92, with 

similar matter, passed an intr&n order susending the praposal 

to have 6-day week instead of 5-day week and in view of the submi-

ssion this Ron' ble Tribunal suspended the impunged proceding under 

which 6-day week has been introduced vide order dated 6.7.93. 

In this respect it is submitted that the Hon&ble TribuL-al,ca1cutta 

bench has dismissed the O.A.No.1099 of 92 holding that 6-day wáêk 

orders are valid. The subj act matter in the present O.A. is 

substantially similar as that of the matter in the aforsáid 

O.A.N0.1099 of 92. 

3) 	It is therefore prayed that this Mon t ble Tribunal be 

placed to fix an early dte for vacation of the interim order 

dated 6.7.93 and for hearingof.the O.A.No19O of 93 and pass such 

other order or orders as tins TribunaFmay deem6it in the circums- 

tances of the case. 	 U 	ID 

Sworn and signed on this%d.. day:of tc,&_' 
1. 

1993 at Waltaifrg1gnedefo± 	me. 	
p 

 

Attestor. 	tntrE 
* V. H.ailnv W&Its% 
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